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Shrl Gadgil: May J respectfully sub
mit that Government had made a do
nation of Rs. H crores free of interest?

Mr. Speaker: The hon. Member will
have a chance of expressing his views,
but on this question he may only ask 
for information. I am going to the
next question.

The Minister of Finance (Shri C. D. 
Deshmukh): I do not understand the
word “donation” used by the hon.
Member.

Shri Gadgll: For 15 years, it carries
no interest. I do not think it is wrong
to say that.

Shri Bansal: 1 would like to know
whether what is just stated by Shri
Gadgil is a fact?

Mr. Speaker: I am going to the next
question.

P rizes for H in d i B ooks

^̂ 140 Shri S. N. Das: WIU the Minis
ter of Education be pleased to state:

(a) the number of books of each 
category received by the Government
of India under the scheme for award
ing 18 prizes for books published in 
Hindi between the 1st January, 1953 
and the 31st December, 1954;

(b) whether any committee has been
set up to examine these books; and

(c) if so, the constitution of the com
mittee?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. Das):
(a) The total number of books receiv
ed so far under the scheme is 392.
It is not possible at this stage to give
the number of books category-wise
as in a number of cases the competi
tors have given vague classifications
and the matter is under correspondence
with them.

(b) Not yet.
(c) D6es not arise.
Shri S. N. Das: May I know whether

the Sahitya Akademy will be consulted
when constituting these Committees?

Dr. M. M. Das: So far as the selec
tion of these books is concerned, the 
tentative proposal is to appoint Judges 
who will go through these books.

Shri S. N. Das: May I know whe
ther the intention of the Government
was made known to the public in ge
neral and whether any circular was
sent to the literary associations all
over the country?

Dr. M. M. Das: A Press Note was 
issued.

Shri S. N. Das: May I know whether
this scheme is an ad hoc scheme or
forms part of a comprehensive scheme,
and if so, what is the nature of that
comprehensive scheme?

Dr. M. M. Das: It. by 'comprehen
sive scheme’; the hon. Member means
that it will continue annually, my An
swer is ‘Yes’. It is a simple matter. We
invite books from the authors and
then we constitute Select Committees
comprising of eminent men and men
of literature, and they make the selec
tion. I do not think there is any de
tailed scheme that is necessary.

Shri M. P. Mishra: May I know if
judges are appointed for the purpose
and who are they for Hindi?

Dr. M. M. Das: So far as the present
question is concerned, the Judges have
not yet been appointed. I told the
House that the tentative proposal is to
/r-Doint judges, but there were other
prizes which have already been
awarded, and in those cases judges
were appointed and the judges them
selves stated that they would take
up the work on condition that their
names would not be given to the pub
lic because they were afraid that they
will be approached by interested
parties.
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